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NATIONAL COMPANY LAW TRIBUNAL MUMBAI BENCH

IA 15/2017 in
C.S.P. No.6EO/23G23ZNCLr |I,AW2O77

raise obiection for this scheme, besides this, objectors, shareholding is less than

10% henceforth, in any event, the objection raised by the Applicant to this

scheme is devoid of merit. Henceforth, this issue is decided against the

ApplicanUObjector.

20. When this bench has put it to the applicantas to whether the companies,

valuation would become higher than this valuation, if any other method of

valuation is followed, to which, the counsel had candidty stated there would

not be any higher valuation even if other methods haye been taken into

consideration.

2.1,. Since this company is admittedly a loss making company for the last

two years, and no other valuation method admittedly will not derive value

more than t}te value fixed in the valuation repo!! the valuation report relied

upon the petitioner does not warrant interference of this Bench.

Accordingly, Intervention Application is hereby rejected

V. NALLASENAPATHY
Member (Technical)

B. S.V. PRAKASH KUMAR
Member (Judicial)

10

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




